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Petitioner(s)
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Respondent ( s)

(with appln.(s) for accepting annexure(s) and c/delay in filing
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and intervention and vacating stay and office report)

W TH

SLP(C) No. 22111/2003

(Wth appln.(s) for inpleadnment as party respondent and
i mpl eadnent and InterimRelief and Office Report)

CONMT. PET. (C) No. 8/2009 In WP.(C) No. 888/1996
(Wth appln.(s) for directions)
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For Respondent (s)

JUSTI CE KURI AN JOSEPH

JUSTI CE ROHI NTON FALI NARI VAN

Gopal Jain,Adv. (A.C)

Sanj eev Sen, Sr. Adv.
Abhi shek Roy, Adv.

Karti k Bhat nagar, Adv.
Mani k Kar anj awal a , Adv.

(A.C.)

Lawer S Knit & Co

Shivaji M Jadhav , Adv.

P.S. Narsimha, A S. G

M .

Ms. Rekha Pandey, Adv.
M . Gaur av Sharma, Adv.
M . Yasir Rouf, Adv.
Ms. Sadhana Sandhu, Adv.
M. Sushma Suri, Adv.
Dr.

J. P. Dhanda , Adv.

Affidavit and directions and inpleadnent and interimrelief

g today.



S. K Vernma , Adv.
Capt. Karan Singh Bhati , Adv.
Abhijit Sengupta , Adv.

K. V. Jagdi shvaran, Adv.
G Indira, Adv.

K. N. Madhusoodhanan, Adv.
R Sat hi sh, Adv.

M zor am

ss 55 = & F

Punj ab Sanchar Anand, Addl. Adv. Gen

Pi yush Hans, Adv.

Ri ku Sarma, Adv.
Navnit Kumar, Adv. For
s Corporate Law G oup

Assam

Ani | Shrivastav , Adv.
Ritiraj Biswas, Adv,.

Arunachal Pradesh

H machal Pradesh Suryanar ayana Si ngh, Addl. Adv. Gen.

Pragati Neekhra, Adv.
Utar Pradesh Ravi P. Mehrotra, Adv.
Ashut osh Kr. Sharmm, Adv.
Abhi nav Mali k, Adv.

Vi bhu Tiwari, Adv.
Anuvr at Sharnma , Adv.
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Har yana Manjit Singh, Addl.Adv. Gen.
Vi veka Si ngh, Adv.
Nupur Choudhary, Adv.
Sanj ay Kumar Rat hee, Adv.
Kamal Mohan CGupta, Adv.
Nagal and K. Enatoli Sermma, Adv.
Anmit Kunmar Singh, Adv.
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M. Arvind Kumar CQupta , Adv.
M. Ashok K. Srivastava , Adv.
Tami | Nadu M. M YogeshKanna, Adv.
M. A. Sant ha Kumaran, Adv.
Ms. Vanita C. Gri, Adv.
M. B. Balaji ,Adv.
M. Bijan Kumar Ghosh , Adv.
Ms. Geeta Luthra, Sr. Adv.
M. D. N. Goburdhan , Adv.
M. Prabal Bagchi, Adv.
M . Abhi shek Aggarwal , Adv.
M. P.K Dey, Adv.
Ms. Sunita Sharnma, Adv.
M. D. S. Mihra , Adv.
M. E. C Vidya Sagar , Adv.
Jhar khand M. Gopal Prasad , Adv.
Tripura M. CGopal Singh ,Adv.
M. R turaj Biswas, Adv.



Bi har Gopal Singh , Adv.

Mani sh Kumar, Adv.

G Prakash , Adv.

H. S. Parihar , Adv.
Jatin Zaveri , Adv.

K. B. Rohtagi , Adv.
Mukesh Vernma, Adv.

Pawan Kumar Shukl a, Adv.

Yash Pal Dhingra, Adv.

Mani pur Khwai r akpam Nobi n Si ngh , Adv.
Sapam Bi swajit, Adv.

Ashok Kr. Singh, Adv.
M A. Chinnasany , Adv.

West Bengal Ani p Sacht hey, Adv.
Mohit Paul, Adv.
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UPPCB Pradeep M sra , Adv.

Suraj Singh, Adv.
Pranod Dayal , Adv.

Praveen Swarup , Adv.
Sushma, Adv.

P. V. Yogeswaran , Adv.
Raj esh Srivastava , Adv.
Rakesh Uttanthandra Upadhyay , Adv.
Ranj an Mukherjee , Adv.

R Sat hish , Adv.

Rutwi k Panda , Adv.

Ani| Katiyar , Adv.
Sanjay R Hegde , Adv.

Shi bashi sh M sra , Adv.
Shiv Sagar Tiwari , Adv.
Shreekant N. Terdal , Adv.
S. Thananj ayan , Adv.

Subr anmoni um Prasad , Adv.
T. V. George , Adv.

V. G Pragasam, Adv.

Vijay Panjwani , Adv.
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Apar na Bhat , Adv.



Mahar ashtra A. P. Mayee, Adv.

Asha CGopal an Nair , Adv.
A. Subhashi ni , Adv.

Kam ni Jai swal , Adv.
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Jogy Scaria , Adv.
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M zoram Pragyan Sharnma, Adv.

Heshu Kayi na, Adv.

Kul deep S. Parihar, Adv.
H. S. Parihar, Adv.

Si kki m Aruna Mat hur, Adv.
Avneesh Arput ham Adv.
Yusuf, Adv.

Sudhi r Kul shresht ha, Adv.
Raj ast han S.S. Shamshery, A A G
Sandeep Singh, Adv.
Amt Sharma, Adv.

Har shvardhan Si ngh Rat hore, Adv.
Varun Puni a, Adv.
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UPON hearing the counsel the Court nmade the follow ng
ORDER

Not before the Bench of which one of us (Hon' ble M.

Justice Rohinton Fali Nariman) is the Menber.

(RAJESH DHAM (RENU DI WAN)
COURT MASTER COURT MASTER



